' NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

TP No 122/397-398,58-59 235(2) 237(b)/NCLT/AHM/2016 (New)
CP No. 27/397-398, 58-59 235(2) 237(b)/CLB/MB/2016 (Old)

Coram:  Hon’ ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
' Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

- Name of the Company: Alliance Industries Ltd.
_ - V/s. _ _
~ Peoples International and Services Pvt. Ltd.

Section of the Compames Act: Sectlon 397 -398, 58-59, 235(2), 237(b) of the
o _ Companies Act, 1956

S.NO. NAME (CAPITAL LETTERS) ___DESIGNATION REPRESE_NTATIOI! __SIGNATURE

ORDER

None present for Pet1t10ner None present for Respondents

Llst the matter on 02 04.2018 for ﬁnal hearlng

MANORAMA KUMARI ~ BI RAVEEN DRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 19th day of February, 2018.




